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(b) No oontracts have been signed 
by State Governments and semi-
GoverlUJl&llt agencies for export of 
Basmati rice. 

(c) No, Sir. 
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1978-79 12121 645.62 101 4.1!t 
1979-80 53812 3064.91 13308 692.39 
1980-81 35765 2286.20 11591 570.02 

101698 5996.73 25000 1266.6() 

Tax Arrears Against Hindustan 
Sanitaryware 

2729. SHRI K. A. RAJ AN: Will the 
1.:(mister of FINANCE be pleased to 
refer to the reply given to Starred 
Question No. 540 on 15th July, 1980 
regal'ding alleged irregularities in 
management of Hindustan Sanitary-
ware and state: 

(a) what is the amount of total 
income-tax and wealth tax arrears for 
which the company is responsible; and 

(b) what action has been taken by 
Government regarding the allegations 
made against the company? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA): (a) The 
following demands are outstanding 

2873 U-8. 

against the company: 

Assessment year 

1976-77 

1977-78 

A mount in Lak hs 
of Us. 

0.95 

1.86 

I b) Iacome-tax authorities at Cal-
cutta had carried out investigations 
into the companys claims of purcha-
.:;es Of certain materials. Some addi-
tions on account of bogus purchases 
were made in company's assessments 
for the assessment years 1976-77 and 
1977-78. Assessment for assessment 
year 1976-77 is pending in appeal be-
fore the income-tax Appellate Tribu-
nal and that for the assessment year 
1977-78 before the Commissioner or 




